FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ZENITH ERECTORS PRIVATE LIMITED

RELEVANT PARTICULARS
1 Name of corporate debtor Zenith Erectors Private Limited
2 Date of incorporation of corporate debtor 22/ 07/ 1998

3. Authority under which corporate debtor is | ROC - Kolkata
incorporated / registered
4. Corporate Identity No. / Limited Liability U28112WB1998PTC087563
Identification No. of corporate debtor
5. | Address of the registered office and principal P-12, Haldia Industrial Estate, Durgachak, Haldia,
office (if any) of corporate debtor Purba Medinipur, West Bengal - 721602

6. Insolvency commencement date in respect of | 12/06/2025
corporate debtor
7 Estimated date of closure of insolvency | 09/12/2025
resolution process
8 | Name and registration number of the insolvency Rajnandan Kumar

professional acting as interim resolution | IBBI Regn No. —

professional IBBI/IPA-001/IP-P-02721/2022-2023/14161

9. Address and e-mail of the interim resolution | Shibani Complex, 47C, Pottery Road, Kolkata —
professional, as registered with the Board 700015

Email -rnk sa2004@yahoo.co.in

10. | Address and e-mail to be used for | Shibani Complex, 47C, Pottery Road, Kolkata —
correspondence with the interim resolution | 700015

professional Email — cirp.zenitherectors@gmail.com

11. | Last date for submission of claims 26/06/2025

12. | Classes of creditors, if any, under clause (b) of | Not Applicable

sub-section (6A) of section 21, ascertained by
the interim resolution professional

3. | Names of Insolvency Professionals identified to | 1. Not Applicable
act as Authorised Representative of creditors in | 2. Not Applicable

a class (Three names for each class) 3. Not Applicable
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Zenith Erectors Private Limited on 12/06/2025.

The creditors of Zenith Erectors Private Limited, are hereby called upon to submit their claims with proof
on or before 26/06/2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
e i e Sl —

Rajnandan Kumar

Date: 14/06/2025 IRP- Zenith Erectors Private Limited
Place: Kolkata IBBI Regn No. _IBBI/IPA-001/IP-P-02721/2022-2023/ 14161
AFA No.: AA1/14161/02/31 1225/107483 Valid till 31/12/2025
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PUBLIC NOTICE
{UNDER SECTION 102 OF THE INSOLV'EBNC%'A#D BANKRUPTCY BOARD CODE, 2016

FOR THE ATTENTION OF THE CREDITORS OF MR. KAILASH SHARMA,
PERSONAL GUARANTOR OF M/S. 8.G. STRIPS LIMITED

1. |Name of Personal Guarantor Mr. Kailash Sharma

BUSINESS STANDARD

TATA POWER DELHI DISTRIBUTION LIMITED
A Tata Power and Dalhi Government Joint Verture
TATAPOWER.DDL Ragc, Office: NDPL House, Hudsnn Linié. Kingsiay ¢amp Dt\h 1)

Y

NOTICE INVITING TENDERS

In the

Regis

Behar

7000t

Notice
submil
Compi
of Assi
at Extr
2025 t
" State
Any pe
may file

in 21 days from the data 01 Issue

this publl ] to the resoiution professional at the address mentioned against entry No. 11.

1. The creditors may submit their claims through electronic means or by hand or registered post or
speed post or courier.

2. in addmon to the clalms refcnved to mdsub ucﬁon (1) the crsdibr shall p;ovlde to ma resoluhon

rm B on IBgI
wabsile at hms {fibbl.gov. mMomeldmloods)
Note: Submission of false or misleading claims with proofs shall attract penalties or imprisonment In
Iacoordanoe with the provisions of the Insolvency and Bankruptcy code, 2016 and any other appiicatje
laws.

2. |Name of the COrporale Debtor in which | M/s. S.G. Strips Limited -
given TATA Power-DDL invites tenders as per following details:
3. DamoflncorporaﬂonofCorpothobtor 12061891 g Last Date & Tl
4 Coporerty . entfcton No | U2 1OBWB B4PLCES204 Tondsr Enqulry No. o | % el
O
5. |[Address of the registered office of|8, Bentinck Street, Taher Mansion Room No - 3, Work Description (Rs.) | Document g‘“’ 'I“d “'“;:I:f
Corporate Debtor [Mezanine Floor, Kolkata, West Bengal, 700001 pening of bids
6. [Address of Personal Guarantor(2%, ¥, & Rouc Tagarh Norh 24 Pargenas Taga) | | TPDDLIENGGIENQ200001831125-26 | 1.23 C18 |45 0 o055 07.07.2025:1500 Hrs/
7 1Detals of OTder of commencemmit ol %g‘,'g W;ﬁé’,?&l’) 06,2025 Silicon HT conductor insulation cover | 3,09,000 07.07.2025;1530 Hrs
insolvency i respect of ersonal g o TPDDLIENGG/ENQ/200001833/25-26 | g6 5 crs/ 7.07.2025:1500 Hrs/
8. |Date of commencement of Insolvency |44 g 5075 RC for Supply of 4G based 1-Ph Smart | 5 55 709 | 16062025 0707 202541208 Hrs
IERL it B by Meter (10-60A) o e
9. |Name and registration number of the |Mr. Rasik Singhania
Resolution professional 1BBUIPA-001/1P-P00380/2017-18/10708 CORRIGENDUM/ TENDER DATE EXTENTION
10. |Address and e-mail of the Resolution |Chitrakoot Building, Room No. 98, 8th Floor, 230A, Tender Enguiry No Previously |Revised Due Date & Time
Froaisonl 2 eiered i e R?sg(olkﬂh, West Bengal, 700020 B Do ﬂgion : Published | of BId Submission/ Date
resik.ainghania@@gmell.com
71, [Addross and emallto be used for |Chirakoot Buiking, Room No. 98, 9 Fioor, 230A, Oate _, [ timeighopening of bide
fon of claims and p 1:1AAJ.C< Bose Road, Kolkata, West Bengal, 700020 TPDDL/ENGG/ENQ/200001810/25-26
with the Resolution professional Ip.kail fymall.com Rate Contract for Supply of Polycarbonate| 07.05.2025 | 19:08.2025at1500 Hrs/
12.[Last dete for submission of claims [05.07.2025 Meter Seals 19.06.2025 at 1530 Hrs
Notice s hereby given that the National Compeny Law Tribunal (NCLT), Kolkate Bench, vide order nc.
CP (8)No. 11382024 daed 1 01075 hayardved 0 th commancament f e inschaney TPDDUENGG/ENQ/200001816/25-26 20,06.2025 at 1500 Hrs/
process against Mr, Kaliash Sharma (Personal Guarantor for the personal gua Two Years Rate Contract for Mobile SMS | 22.05.2025 20,06.2025 at 1530 Hrs
% the Corporate Debtor Mis. S. G. Strips lelbd) under Section 95(1) read with Sodlon 100 of IBC Service for Tata Power-DDL |
The cmdllon of M Knlluh Sharma, are hersby called to submit their claims with proof in Form i
Basp Ir. A al d Y “mg il I:mmw el s proo . Completetender and corrigendum document s available on our ‘
Parsonal Gumnton o Cofpomn Deblors) Rogulabms 201%/{&““»“ on |BBI website at website www.tatapower-ddl.com—sVendor Zone — Tender / Corrigendum Documents
https://Ibbl.gov.Inhome/downloads) on or before 05.07.2025 ||

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indla
(Insolvency Resolution Process for Corporate Persons] ogulatlons 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ZENITH ERECTORS PRIVATE LIMITED
RELEVANT PARTICULARS

DAR CREDIT & CAPITAL LTD.
CIN : U65999WB1994PLC064438
Regd. Offlce : Business Tower, 206 AJC Bose Road, 6th Floor, Unit No. 6B
Kolkata - 700017, Phone : 033 40646495
Emall : co.secretary@darcredit.com, Website : www.darcredit.com

NOTICE OF THE 31st ANNUAL GENERAL MEETING
TO BE HELD THROUGH VIDEO CONFERENCING / OTHERAUDIO-VISUAL MEANS

1. NOTICE is hereby given that the 31st Annual General Meeting ("AGM) ofDar Credt
& Capital Limited (the “Company”) will be held on Wednesday, July 16, 2025, at 03:00
PM through Video Conferencing ('VC") /Other Audio-Visual Means (OAVM') to transa
the business that witl be as set out in the Notice of the AGM in compliance wil
Companies Act, 2013 ("Act’) read with General Circular No. 09/2024 dated Septemb
19, 2024, issued by the Ministry of Corporate Affairs (MCA) and Circular No. SEB
HO/ CFO/ CFD-PoD-2/ P/ CIR/ 2024/ 133 dated October 3, 2024 Issued by Secu
Exchange Board of India (SEBI) read with previous circulars ffzinafter collective
referred to as the “Circulars”), without the physical presence of the members at
common venue.
2. Incompliance with the above said circulars, the Notice of AGM and the Annual Repa
of the Company for the financial year 2024-25 (*Annuat Riapéx™ Wil be sent only b
electronic mode to those members whose emall IDs & fegistered with the
Company/Registrar & Transfer Agent/Depositories. T The s%r==aid documents

of NSDL www.evoting.nsdl.com being $he sgsmcy amgacest by = Company to provide
remote e-voting facility.
3. Member holding shares in dematerialized mode and who have not registered/updatefi
their emall ID with the Company/Registrar and Share Transfer Agent (‘RTA") arp
requested to register/update their emall with the Depository participant(s) with who
they maintain their demat account.

4. Manner of casting vote(s) through e-voting

1. |Name of oorporale debtor Zenith Erectors Private Limited
. Rasik Sinchere| | [ Z-]D# ol ncorporaion of corporat debior |22/ 0717038
Resalution Professioral 3. [Autho ty]“le':jﬁ’ "’h'd‘ corporate debtor is|ROC - Kolkata
, S Ty Ty
c.,,,,,m,'g,,‘,';;,,':‘;_“,:;;{,';:;fg;?f;,‘,‘,";;',,j‘f';,g"f‘;.};'}';:j’;:"‘f 7. |Corporate Identity No. / Limited Liabilty |U28712WB1908PTCOB7563
Kolkata, West Bengal, 7000p0] || Identification No. of corporate debtor .
Date : 14/06/2025 1BBI Reg No: IBBVIPA-00171P-P00380/2017-18/107p8 5. |Address of the registered office and|P-12, Haldia Industrial Estate, Durgachak, Haldia,
Piace : Kolkata Authorizstion for Assignment Is valid tlll 31.12.2005 ipal office (f °"¥)°f°°'P°fa‘° cebtorlPurba_Medinipur, West Bengal - 721602
6. |Insolvency date in respect| 12/06/2025
of corp debtor
7. |Estimated date of closure of insolvency | 09/12/2025
lution process
8

ame and registration number of the
insolvency professional acting as intenm
ion professional

Rajnandan Kumar
1BBI Regn No. -
1BBI/IPA-001/1P-P-02721/2022-2023/14161

©

Address and e-mail of the Interim
resohston profossimal as registersd with

Shiban| Compiex, 47C, Pottery Roed, Koikats ~ 700015
Email - mk_sa2004@yahco.co.ln

Shibani Complex, 47C, Pottery Road, Kokata - 700015
Email - cirp.zenitherectore@gmall.com

___{the Board
Address and e-mail to be used for
corespodencd with the interim resolution

°

ust b
Onl
cor
By
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Reg
Acti
135
app
belc

Regist

Room |

{Mehta

Date : 1
Place :

11. |Last date for sub of clams

JCiasses of creditors, if any, under clause

b) of sub-section (6A) of section 21,

|ascertained by the interim resolution
|

26/06/2025
Not Applicable

13 [Names of Insolvency Prof [

ientified to act as Authorised

Representative of creditors In a class

(Three names for each class)

4 lia' Relevant Forms and

{2} Detatts of authorized representatives
|n Svaiabie at:

Notce s given that the National Company Law Tribunal has ordered the commencement of &

comporate soivency resolutlon process of the Zenith Erectors Private Limited on 12/06/2025.

The credions of Zenith Erectors Private Limited. are hereby called upon to submit thelr clalms with

oroof ’: u" One‘ove 26/08/2025 to the interim resolution professional at the address mentioned agalnst

ety No. 1

The fnancial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with proof in person, by post or by electronic means.

A fnancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of

Suhonsed representative from among the three Insolven mfeaslonals listed against entry No.13 to

& 25 authonsac representative ofthe class [speufy dascil n Fonn C.

Submission of faise or mis) ! attract penlmu.

1. Not Applicabi
2. Not Appiicable
3. Not Applicable

Web link: https://bbl.gov.Ifenvhome/downloads
Physical Address: Not Applicable

ding proofs of c!
Sd/-

* Rajnandan Kumar, IRP- Zenith Erectors Prlvate Limited

1BBI Regn No. - {BBI/IPA-001/IP-P-02721/2022-2023/14161

E-mal

AFA No.: AA1/14161/02/311225/107483, Valld til 3111212025

(a) Members will have an opportunity to cast their vote(s) on the business as set out frr
the Notice of the AGM through electronic voting system (*e-voting”).

| (b) The manner of voting remotely (‘remote e-voting") and e-votimg at the AGM by | l .

AN
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